\ 2321 TEM NO. MM 2 COURT NO. 2 SECTION PI L

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

I A.No. 6/2005 in A No.4/03 in WRIT PETITION (CIVIL) NO 401 OF 2001

MATRI BHASHA VI KAS PARI SHAD Petitioner(s)

VERSUS

UNION OF I NDI A & ANR Respondent ( s)

(Wth appln. for directions,exenption fromfiling OT. and office report)

Date: 28/02/2006 This Petition was called on for nentioning today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL

HON BLE MR JUSTI CE DALVEER BHANDARI

For Petitioner(s) Petitioner-1n-Person

For Respondent (s) M. Tara Chandra Sharna, Adv.

M. K V. Mhan , Adv

M. B.V. Bal aram Das , Adv

UPON being nmentioned the Court made the follow ng

ORDER

| ssue noti ce.



(Usha Bhar dwaj ) (Madhu Saxena)

Court Master Court Master



